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(i)

(CHU)

(i)

(e)(i)

(i)

(@

Annual Report of the
Madhya Pradesh State Dairy
Development Corporation
Limited, Bhopal, forthe year
1985-86 along with Audited
Accounts and comments of
the Controller and Auditor
General thereon. [placed in
Library See No- LT-161%/
92]

A statement regarding Re-
view by the Government on
the working of the Madhya
Pradesh State Dairy Devel
opment Corporation Limited,
Bhopal, for the year 1986-
87.

Annual Report of the
MadhyaPradesh State Dairy
Development Corporation
Limited, Bhopal, forthe year
1986-87 along with Audited
Accounts and comments of
the Comptroller and Auditor
General thereon. [placed in
Library See No-LT- 1616/
92]

A statement regarding Re-
view by the Government on
the working of the Madhya
Pradesh State Dairy Devel-
opment Corporation Limited,
Bhopal, for the year 1987-
88.

Annual Report of the
Madhya Pradesh State Dairy
Development corporation
Limited, Bhopal, fortheyear
1987-88 along with audited
Accuonts and comments of
the comptroller and Auditor
General thereon.[Placed in
Library SeeNoLT-1617/92]

A statement regarding Re-
view by the Government on
the working of the Madhya
Pradesh State Dairy Devel-
opment Corporation Limited,
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Bhopal, for the year 1988-
89.

(i) Annual Report of the
Madhya Pradesh State
Dairy Development Corpo-
ration Limited, Bhopal, for *
the year 1988-89 along with
audited Accounts and com-
ments ofthe Comptroller and
auditor General thereon.

[placed In Library See No
LT-1618/92]

(9)(i) A statement regarding Re-
view by the Government on
the working of the Madhya
Pradesh State Dairy Devel-
opment Corporation Limited,
Bhopal, for the year 1989-
90.

(i) Annual Report of the
Madhya Pradesh State Dairy
Development Corporation
Limited Bhopal, for the year
1989-90 along with Audited
Accounts and comments of
the comptroller and Auditor
General thereon. [placed in
LibrarySee NoLT. 1619/92]

(2) Seven statements (Hindi and En-
glish versions) showing reasons
tor delay in laying the papers men-
tioned at (1) above. [placed in Li-
brary See No. LT-1613-1619/92]

Punjab Commercial Crops Cess
{Amedment ana Validation)
Act. 1992 etc.

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMCHANDRAN): ibeg to
lay on the Table: 3

(1) A Copy of the Punjab Commercial
Crops Cess (Amendment and Vali-
dation) Act, 1992 (President Act
No. 2 of 1992) (Hindi and English
versions) published in "Gazette of
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(2)

(3

(4)

(5

India dated the 24th January, 1992
under sub-section (3) of section 3
of the Punjab State Legislature
(Delegation of Powers) Act 1987
[Placedin Library SeeNo. LT-1620/
92]

Acopy eachof thefollowing papers
(Hindi and English versions) under
sub-section (1) of section 619 A of
the Companies Act. 1956:-

(i) Reviewbythe Governmenton
the working of the State Farms
Corporation of India Limited,
New Delhi, for the year 1990-
a1,

(i) Annual Report of the State
Farms corporation of India Lim-
ited, New Delhi, for the year
1990-91 along with Audited
Accounts and comments of
the comptroller and Auditor
General thereon.

A statement (Hindi and English
versions) showing reasons for de-
lay in laying the papers mentioned
at (20 above [placed in Library See
No LT-1621/92]

(i) A copy of the Annual Repon
(Hindi and English versions) of
the National Agricultural Co-
operative Marketing Federa-
tion of India Limited, New Delhi,
forthe year 1990-91 along with
Audited Accounts.

(i) A copy of the Review (Hindi
and English versions) by the
Government onthe working of
the National Agricuttural Co-
operative Marketing Federa-
tionof india Limited, New Dethi,
for the year 1990-91.

A statement (Hindi and English
versions) showing reasons for de-
lay in laying the papers mentioned
at (4) above. [Placed in Library See
No. LT- 1622/92]
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(6) (i) A copy of the Annual Report
(Hindi and English versions) of
the Coconut Development
Board, Cochin for the year
1990-91, under sub-section (4)
of section 15 of the Coconut
Development Board Act, 1979.

(i) Acopyofthe Annual Accounts
(Hindi and English versions) of
the coconut Development
Board, Cochin, for the year
1990-91 together with Audit
Report thereon, under sub-
section (4) of section 17 of the
Coconut Development Board
Act, 1973.

(i) A copy of the Review (Hindi
and English versions) by the
Government on the working of
the Coconut Development
Board, Cochin, for the year
1990-91.

(7) A Statement (Hindi and English
versions) showing reasons for de-
lay inlaying the paper mentioned at
(6) above, [Placad in Library See
No. LT-1623/92]

Report of the comptroller and Auditor

General of India for 1991 (No. 9. of 1991)

Union government (Commercial)

Nagaland Pulp and Paper Company
Limited

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI P.K.
THUNGON):ibegto lay on the Table a copy
of the Report (Hindi and English versions) of
the Comptroller and Auditor General of India
for the year 1991 (No. 9 of 1991) Union
government (commercial ) Nagaland pulp
and paper company Limited under article 15
{1) of the Constitution[Placed in Library See
no LT-1624/92]



